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 12.17  brs,
 MESSAGES  FROM  RAJYA  SABHA

 Secretary:  Sir,  ।  have  to  report
 the  following  Messages  received  from
 the  Secretary  of  Rajya  Sabha: —

 (1)  ‘In  accordance  with  the  pro-
 visions  of  rule  97  of  the  Rules
 of  Procedure  and  Conduct  of
 Business  in  the  Rajya  Sabha,
 Iam  directed  (०  enclose  a
 copy  of  the  Special  Marriage
 (Amendment)  Bill,  ।  193,

 which  has  been  passed  by  the
 Rajya  Sabha  at  its  siiting
 held  on  the  2lst  January,
 1963."

 2)  “फ  accordance  with  the  pro-
 visions  of  rule  97  of  the  Rules
 of  Procedure  and  Condurci  of
 Business  in  the  Rajya  Sabha,
 Tam  directed  to  enclose  1
 copy  af  the  Limitation  3
 1963.  Which  has  been  passed
 ४  the  Rajiva  Sabha  af  its
 ating  held  on  the  2151  Jan-
 vary,  1963."
 ‘In  accordance  with  the  pro- visions  of  rule  97  of  the  Rules

 of  Procedure  and  Conduct  of
 Business  in  the  हित.  Sabh«,
 Tam  directed  to  enclose  a
 copy  of  the  Delhi  Rent  Con-
 trol  (Amendment)  Bill,  1963,
 which  has  been  passed  by  the
 Rajya  Sabha  at  its  sitting held  on  the  23nd  January. 1963."

 12.177  hrs.
 BILLS  LAID  ON  THE  TABLE,  AS

 PASSED  BY  RAJYA  SABHA
 Secretary:  Sir,  I  lay  on  the  Table

 of  the  House  the  following  Bills,  as
 passed  by  Rajva  Sabha:—

 11]  The  Special  Marriage
 (Amendment)  Bill,  1963.

 (2)  The  Limitation  Bill,  1963.
 (3)  The  Delhi  Rent  Control

 TAmendment)  Bill,  1963,
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 12.18  bre,

 MOTION  RE.  COLOMBO
 CONFERENCE  PROPOSALS

 Mr.  Speaker:  The  hon.  Prime
 Minister.

 श्री  राम  सेवक  यादव  (बाराबंकी)
 प्वाइंट आफ  आडेंर  |  प्रधान  मंत्री जी  यह
 प्रस्ताव  रखने  जा  रहे  है  मैं  उससे  पहले  हो
 अपना  प्वाइंट  साफ  ग्राहक  उठाना  चाहता  हूँ  ।

 श्रेय  महोदय  :  उससे  पत्न  यह
 नहीं हो  सकता  ।

 श्री  रम  सेवक  यादव  :  मैं  इसलिए
 पहलें  झपना  प्वाइंट  आफ  शाई  नवना  चहता
 हूं  कि  यह  प्रस्टाव  सवा  नदीं  जा  गकना  ।

 अध्यक्ष  महोदय.  :  जिम.  वदन  वह
 न  मैंने  उन  बगल  मी  शायक  दंगा
 दि.  साथ  अपरा  प्वाइंट  साक  शाइर  रे,
 27  बका  नहीं  1
 The  Prime  Minister  and  Minister  of

 External  Affairs  and  Minisier  of
 Atomic  Energy  (Shri  Jawaharlal
 Nehru):  9.  ।  जिन  4  move:

 “That  the  proposals  of  the  Con-
 ference  of  six  non-aligned
 Nations  held  at  Colombo  between
 the  10th  and  12th  of  December,
 1962,  with  the  clarifications  given
 by  the  Delegations  of  Ceylon,
 U.A.R.  and  Ghana  in  the  meetings
 with  the  Prime  Minister  of  India
 and  his  colleagues  on  the  12th  and
 13th  of  January,  1963  laid  on  the
 Table  of  the  House  on  the  21st
 January,  1963  be  taken  into  con-
 sideration.”

 श्री  राम  सेवक  यादव  :  इस  सम्बन्ध में
 मेरा  निवेदन  है  कि  नवम्बर  में  इस  माननीय
 सदन  ने  इस  आशय  का  प्रस्ताव  खड़े  हो  वर
 पारित  किया  था  कि  जब  तक  चीनी  हमारे
 देवा  को  पवित्र  भूमि  के  एक  एक  इंच  से  खदेड़
 नहीं  दिए  जाते  तब  तक  हम  संघर्ष  जारी  रखेंगे,
 चाहे  वह  जितना  लम्बा  भोर  कठिन  हो  शौर
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 [श्री  राम  सेवक  यादव]
 इस  प्रस्ताव  को  जब  हम  पारित  कर  चुकें  है
 तो  उस  प्रस्ताव  के  रहते  हुए  यह  जो  कोलम्बो
 प्रस्ताव  हैं,  और  जो  उसके  बिल्कुल  विपरीत
 जाता  हैं,  नहीं  भा  सकता  ।  मेरा  विनस
 निवेदन है  कि  यह  प्रस्ताव  उसके  विपरीत हैं
 इसलिए  इसको  यहां  पेश  नहीं  किया  जा  सकता  ।

 थी  fet  पटनायक  (सम्बलपुर )
 मुझे  भी  कुछ  बहना  है  ।

 अध्यक्ष  महोदय  :  यह  कोई  डिस्कशन
 नही ंहै  रक  प्वाइंट  प्राफ  प्रार्डर  उठाया  गया
 है,  उसका  जवाब  दिया  जाएगा  ।

 पार्लियामेंट एक  फैसला  ले  चुकी  है  ।
 कौर  अब  जो  प्राइम  मिनिस्टर  साहब  प्रस्ताव
 रखने जा  रहे  हैं  वह  इसलिए  कि  यहीं  पीलिया-
 मेंट  इस  पर  गौर  करे  अभी  उन्होंने  कुछ
 कहा  नहीं,  बतलाया  नहीं  कि  क्या  होंगा  ।
 पार्लियामेंट को  पूरा  हक  है  कि  वह.  अपनी
 किसी  फैसले  में  तबदीली  करे  ।  wal  तक  तो
 तबदीली,  का  सवाल  ही  नहीं  है  ।  मगर  प्रगर
 पालियामेंट  तबदीली  करना  भी  चाहे  तो  उसको
 हक  है  ।  इसमें  कोई  चीज  ऐसी  नहीं  है  कि  जो
 पार्लियामेंट  के  सामने  पेश  नहीं  की  जा  सकती  ।
 प्राइम  मिनिस्टर  साहब  ने  यह  नहीं  कहा
 कि  मैं  बदलता  हूं  या  मैं  कोई  तबदीली मैदा
 करता  हूं  या  पर  कोई  चीज  लाता  हूं  ।  उन्होंने
 यही  कहा  है  कि  मैं  इसको  कंसीडर  करने
 के  लिए  पार्लियामेंट के  सामने  रखता  हूं  ।
 तो  पार्लियामेंट को  हक  है  कि  वह  सोचे  कौर
 गौर  करें  या  उसने  पहले  जो  फैसला  दिया  है
 उस  पर  गौर  करे  ।  जो  चीज  पालियामेंट
 के  सामने  रखी  जाएगी  उस  पर  वह  विचार
 कर  सकती  हैं  प्रोर  फैसला  दे  सकता  है  ।  तो
 अखिरी  फैसला  पालियामेंट  का  ही  होगा ।

 इस  प्रस्ताव  में  कोई  ऐसो  खोज  नहीं  हे  जो  पहले
 प्रस्ताव के  बरखिलाफ  हो ।

 भरी  किसान  पटनायक  :  राज  के  अखबार
 में  पाया  हैं  कि  प्रधान  मंत्री  ने  इन  प्रिसीपल
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 कोलम्बो  प्रोपोज  को  स्वीकृति  दे  दी  है  ।
 अगर  यह  सही  है  तो  फिर  इस  पर  विचार  करना
 फिजूल  है  ।  पहले  प्रधान  मंत्री  साहब  यह
 कहें  कि  उन्होंन  ऐसा  नहीं  कहा  ।

 अध्यक्ष  महोदय  :  पहले  श्राप  उनकी
 स्पीच  तो  सुनिये  कि  वह  क्या  कहना  चाहते  हैं  ।

 श्री  किशन  पटनायक :
 मरी  बात  सुन  लिखिए ।

 पहले  आप  तो

 अध्यक्ष  महोदय  :  मैंने  श्राप फी  बात
 सुनी  और  तबर  कहा  कि  श्राप  उनकी  स्पिन
 सुन  लीजिए  ।

 श्री  किशन  पटनायक  :  मैंन  अभी  खत्म
 नहीं  किया  है  ।

 अध्यक्ष  महोदय.  नगर  श्राप दो  घंटे
 तक  खत्म  नहीं  करेंगे  तो  यह  वात  कबर  तक
 चलती  रहेगी  ।  पापने  जो  कहा  था  उसका
 जवाब  मैंने  दे  दिया  ।  मरी.  समझ  में
 नहों  आता  कि  जब  लीडर  बोलते  है  तो
 फिर  दूसरे  मेम्बर  क्या  कहना  चाहते है  । I  will  ask  the  hon.  Member to  resume

 his  seat  now.
 श्री  किशन  पटनायक  :  मैंन  उसका

 दूसरा  पहलू  भी  आापके  सामने  रखा  जो  करि
 अखबार  में  आआ  गया  है  ।  आपने  कहा  कि
 पार्लियामेंट का  जो  निश्चय  था  उसमें  कोई  तब-
 होली  नहीं  हुई  है  तो  मेरा  कहना  यह  है  कि
 पालियामेंट  ने  जो  राय  रखी  थी  उसके  भीतर
 ही  इस  बोच  में  प्रधान  मंत्री  जी  ने  कुछ  कर
 दिया  हैं  जो  कि  पार्लियामेंट के  उस  निश्चय
 के  खिलाफ  हैं  ।  इसके  लिए  उनको  इस
 पार्लियामेंट  में  माफी  मांगनो  चाहिए  क्योकि
 पार्लियामेंट  ने  जो  निश्चय  किया  है  उसके
 खिलाफ़  उन्होंने  कुछ  किया  है
 (Interruptions)

 Mr.  Speaker:  If  hon.  Memberg
 only  allow  me  to  deal  with  the
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 को  बन्द  होना  चाहिए।  हर  दफे,  हर  रोज
 नगर  यही  चलेंगा तो  में  नहीं  ुनूगा  ।

 श्री.  रामेदवरानन्द  :  जब  तक.  यहां
 हिन्दी  में  नहीं  बोलेंगे  यह  ज़रूर  रहेगा  ।
 afar  इसका  मतलब  क्या  ा?  जब  देक्ा
 की  राष्ट्र  भाषा  हिन्दी  हैं  कौर  जब  हम  हिन्दी
 में  भाषण  होने  के  लिए  भ्रातृज  उठाते  है  तो
 आन  हिन्दी  को  दबाना  चाहते  हैं  ”  भ्रमर  आपकी
 यही  नीति है  तो  श्राप  हिन्दी  को  कसे  ला
 सकेंग े?
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 Members  who  stand  up,  then  probably
 we  might  proceed  more  quickly.  The
 hon.  Prime  Minister.

 श्री  राम  सेवक  यादव  :  प्रध्यक्ष  महोदय,
 एक  निवेदन यह  है.  कि  अभी  आपने कहा
 कि  प्रधान  मंत्री  जी  उस  फैसले  के  खिलाफ़
 कोई  निर्णय  लेने  नहीं  जा  रहे  हैं,  उस  पर  कोई
 निव्चय  नहीं  करने  जा  रहे  हैं  कौर  पालियामेंट
 को  हक  है  कि  वह  झपने  पुराने  निर्णय  को  बदल
 सक्ती  है  तो  यह  पुराने  निर्णय  को  बदलने
 का  भी  प्रस्ताव  नहीं  है  ।  इसका  मतलब  यह
 हैं  कि  १४,  नवम्बर  का  प्रस्ताव  हमारा  जहां

 था  वहीं पर  [३  इससे  तो  हमारे  इस  कथन  में...  नहीं  बैठेंगे तो  मुझे  हिन्दी  को  तो  नहीं  लेकिन कि  प्रधान  मंत्री  जी  को  मौजूदा  प्रस्ताव पर  उनको  असर  दयाना  पर गर  :
 विचार  नहीं  होना  चाहिए  ौर  भी  शिन  -

 ar  जाती  है  ।  श्री  रामेइवरानन्द : आप मुझे नहीं दवा :  आप  मुझे  नहीं  दवा
 ”  Speaker:  Hon.  Prime  Minister.  सकते  यह  तो  मेरे  साथ  हिन्दी  को  दबाना
 Shri  Priya  Gupta  (Katihar):  What  ह

 is  the  decision  on  that  point?  Mr.  Speaker:  The  hon.  Member
 must  resume  his  seat.

 श्री  रासेइवरानन्व  :  हिन्दी  को  नहीं
 दाबाना  &  तो  फिर  हिन्दी  को  बुलवा  दीजिये  ।

 अध्यक्ष  महोदय  अगर  माननीय  सदस्य

 Mr.  Speaker:  There  ७  no  point;
 hence  there  is  no  decision.

 Shri  Jawaharlal  Nehru:  Mr.  Speaker,
 Sir,  1  should  like  to  refer  to  some
 recent  events  which  no  doubt  are  in
 the  minds—

 श्री  रामेइवरानन्द  :  भ्रध्यक्ष  महोदय,
 विषयांतर  ।.  चूकि  यह  महत्वपूर्ण  विषय
 है  कौर  प्रधान  मंत्री  जी  को  बड़ी  अच्छी  हिन्दी
 आती हैं  इसलिए  उन्हें  अंग्रे  जी  में  झपना  भाषण
 न  कर  हिन्दी  में  करना  चाहिए  ।

 अध्यक्ष  महोदय.  आंध्र,  आडर  ।

 श्री  रामेइवरानन्द  (करनाल)  :.  मेरी
 प्रार्थना सुन  नें  ।

 अध्यक्ष  महोदय  :  मैं  ग्राहकी  गर्थना  तत्र
 सुन  जब  श्राप  कोई  नई  वात  कहते  हो  ।  हमेशा
 खड़े  होकर  बाप  वही  पुरानों  हिन्दी में  भाषण

 ह  कहना  नहीं  होता है.  मैं  सुनना  नहीं
 चाहता  मैं  उनके  न  से  कहूंगा  कि  इस  बात

 2आ  (Ai)  LSD—4

 अ्रध्यथ  महोदय  :  भाप  बैठेंगे  य,  ‘ी
 भी  रामसेवक  यादव  :  अ्रध्यक्ष  महोदय,

 मरा  निवेदन  है  कि  प्रधान  मंत्री  जी  हिन्दी,
 अंग्रेंजी  दोनों  भाषियों  में  बोलें  ।

 mere  महोदय  :  यह  प्राइम  मिनिस्टर
 भ्र हर  एक  मेम्बर  की  अपनी  मरजी है  कि
 दोनों  भाषाओं में  से  जिस  भाषा  में  वह  बोलना
 चाहे,  बोल  सकती  है  ।  इस  aA  पोजीशन
 यही  है  |

 थी  रामेवरानन्व  मैं  भी  प्रार्थना
 करता  हुं  कि  हिन्दी  में  ।

 अध्यक्ष  महोदय  अ्ब  मैं  नम्बर  साहब
 का  नास  लूंगा  कि  वह  हस  हाउस  की  बाकायदा
 कार्यवाही में  बाधा  डाल  रहे  है  का  इसके  आगे
 जो  कार्यवाही  होंगी  वह  फिर  आयेगी  |
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 श्री  राम  सं थक  यादव :  अध्यक्ष  महोदय,
 गेरा  निवेदन  आपके  जरिए  wart  मंत्री  जी
 स  है  पौर  वह  यह  है.  कि  प्रधान  मंत्री  ज
 एक  बार  पिछ्वनी नी  पार्लियामेंट  में  देनें।  भागों
 में  बोले  श्रे  ्र  जैसा  कि  स्वामी  जी  का  कहना  है
 यह  महत्वपूर्ण  विषव  है,  उनकें  भी  समझने
 का ब्र दत  हैा  ल  खों  और  करोड़ों  दैव  यों
 को  समसा  है  इसलिए  WT  मंत्री  जी  रस
 waar  पर  दोनों  भाषा  में  बोलें  ।
 अंग्रेजी में  भ  बोलें  अपार  हिन्दी  में  भी  बोलें  ।
 Mr.  Speaker:  The  hon.

 Minister.
 Shri  Jawaharlal  Nehru:  Sir,  on  the

 last  occasion  Parliament  discussed
 1115  question  of  Chinese  aggression
 on  the  10th  of  December.  1962  and
 expressed  approval  of  the  measures
 wand  policy  adopted  ४२  Government
 to  meet  the  situation  resulting  from
 the  invasion  of  India  by  China.  Since
 then  a  number  of  events  have  taken
 place  which  I  should  like  to  mention
 to  the  House.

 On  the  15th  December,  the  Con-
 sulates-general  of  India  and  China  in
 the  respective  countries  were  closed.
 The  withdrawal  cf  Chinese  forces
 from  the  NEFA  area  continued  during
 this  period.  There  were,  however,
 reports  of  violation  of  the  unilateral
 cease-fire  by  the  Chinese  army.  716
 sick  and  wounded  Indian  soldiers  and
 13  dead  bodies  of  prisoners  were
 returned  by  the  Chinese  forces.  On
 the  17th  December  Mr.  G.  5.  Peiris,
 envoy  of  Mrs.  Sirimavo  Bandaranaike,
 Prime  Minister  of  Ceylon,  brought  the
 Colombo  Conference  proposals  to
 New  Delhi  and  handed  them  over  to
 the  Prime  Minister.

 A  joint  communique  was  issued  by
 Pakistan  and  China  on  complete
 agreement  in  principle  in  regard  to
 the  alignment  of  their  border  on  26th
 December,  1962.

 China  and  Mcngolia  signed  a
 border  treaty  in  Peking  on  the  26th
 December  1962. Premier  Chou  En-lai  sent  a  reply dated  30th  December  1962  to  Prime
 Minister's  letter  of  December  1,  1962.

 Prime
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 Prime  Minister’s  reply  to  Premier
 Chou  En-lai’s  letter  of  30th  Decem-
 ber,  1962  was  sent  on  January  1, 1963,

 Mrs.  Sirimavo  Bandaranaike  visited
 Peking  from  3lst  December  to  8th
 January.

 Ghana  Delegation  led  by  Mr.  Kofi
 Asante  Ofori-Atta,  Minister  of
 Justice,  arrived  on  9th  January  in
 Delhi.

 Mrs.  Sirimavo  Bandaranaike  arriv-
 ed  in  New  Delhi  on  10th  January.

 The  U.A.R.  Delegation  iéd  by  Mt.
 Ali  Sabry  arrived  in  Delhi  on  12th
 January.

 Discussions  with  the  three  delega- tions  took  place  on  12th  and  13th
 January  1963.

 A  joint  communique  was  issued  at
 New  Delhi  on  13th  January.

 The  Chinese  forces  started  with-
 drawing  from  10th  December,  1962.
 The  latest  position  of  Chinese  with-
 drawals  and  restoration  of  civil  ad-
 ministration  is  as  follows  in  NEFA:

 Kameng  Frontier  Division:  Poli-
 tical  Officer  reached  Tawang  on  2151
 January,  Adviser  arrived  on  22nd
 January.

 Subansari  Frontier  Division:
 Chinese  are  reported  to  have  with-
 drawn  from  all  areas.  We  )iave  not
 received  reports  about  the  reoccupa- tion  by  us  of  Limeking,  Naba  and
 Taksing.  The  delay  may  be  due_  to
 the  fact  that  bridges  to  Limeking  and
 Taksing  have  been  destroyed  or
 washed  away.

 Siang  Frontier  Division:  Chinese
 are  reported  to  have  withdrawn  from
 all  areas  and  civil  administration  has
 been  restored  in  Manigong  and
 Mechuka.  Tuting  remained  in  our
 possession  throughout.

 Lohit  Frontier  Division:  Walong has  been  re-occupied.  A  02110]  sent
 from  there  found  the  Chinese  near
 Thochu  stream  within  our  territory near  Kibithoo.  Restoration  of  civil
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 administration  in  Kibithoo  has  been
 deferred  until  the  complete  with-
 drawal  of  the  Chinese  from  the  area.

 Indian  administration  has  not  yet
 been  extended  to  areas  between
 Tawang  and  the  frontier,  and  in  the
 Kibithoo  area  “long  the  frontier  as
 the  Chinese  ‘have  not  fully  with-
 drawn  from  iucse  areas.

 We  have  repeatedly  stated  in  this
 House  is  answer  to  the  Chinese  pro-
 posals  thal  we  were  unable  to  enter
 into  any  talks  or  discussions  with
 them  so  long  as  the  Chinese  did  not
 agree  at  least  to  the  restoration  of
 the  status  quo  prior  to  their  aggres-
 sion  since  the  8th  September,  1962.
 The  whole  House  expressed  115  agree-
 ment  on  this.  (Interruptions).

 Shri  Kishan  Pattnayak:  On  a  point
 of  order,  Sir.  The  Parliament  has
 never  agreed  to  this  proposal.

 Mr.  Speaker:  What  is  the  point  of
 order  in  this?

 Shri  Priya  Gupta:  ie  is)  making
 au  wrong  statement.

 Mr.  Speaker:  He  can  correct  it  when
 he  speaks.  He  will  have  that  oppor-
 tunity.  There  is  no  point  of  order.

 Shri  Jawaharlal  Nehru:  The
 Chinese  proposals  first  came  on  the
 24th  October,  which  we  rejected.  In
 rejecting  Uaem,  we  had  stated  then
 that  we  can  only  consider  any  re-
 levant  proposal  when  the  position
 whieh  existed  on  7th  September,
 1962  was  restored.  That  has  come
 up  before  the  House  repeatedly.
 (Interruptions)

 Shri  Priya  Gupta:  1८  is  imposed
 upon.  us.

 Mr,  Speaker:  It  cannot  be  :mposed if  he  thas  the  freedom  to  say  some-
 thing  and  he  goes  on  saying  in  spite ण..  (Interruptions),  Order,  order.

 Shri  Priya  Gupta:  I  am  sorry,  Sir.
 Mr.  Speaker:  What  the  idembers

 object  to  is  that  there  was  no  mention
 about  the  line  or  the  situation  on  the
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 8th  of  September  क  the  resolution
 which  the  Parliament  adopted.

 An  Hon.  Member:  No,  not  at  all.
 Shri  Jawaharlal  Nehru:  It  was  not

 mentioned  because  the  question  had
 not  arisen.  The  resolution  of  Novem-
 ber  stands  and  must  stand;  there  is
 no  question  of  one’s  going  bdhind
 it.

 Shri  Priya  Gupta:  Then  do  not  ge
 irritated,

 Mr.  Speaker:  Order,  order.  If  he
 cannot  contain  himself,  then  I  will
 have  to  help  him.

 Shri  Priya  Gupta:  Thank  you,  Sir.
 Mr.  Speaker;  Should  I?  Does  the

 want  that  I  should  assist  nim  in  that?
 Shri  Priya  Gupta:  No.  He  gets  irri-

 tated,  that  is  what  ।  submitted  to
 you.

 Mr.  Speaker:  I  will  only  ask  the
 Leader  of  the  Party....

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  1  am  sorry,  Sir,  for  what
 has  happened.

 Mr.  Speaker:  That  expression  of
 being  sorry  has  been  expressed  so
 many  times  by  the  hon.  Member.

 Shri  Surendranath  Dwivedy:  I
 hope  he  will  bear  in  mind,  certainly,
 all  that  has  happened  to-day  and  in
 future  he  will  act  as  any  disciplined
 Member  of  our  party  in  the  House
 will  do.

 Mr.  Speaker:  Thank  you.  ।  expect
 this  from  the  leaders  at  least.

 Shri  Jawaharlal  Nehru:  ।  was  re-
 counting,  Sir,  the  course  of  events  in
 the  last  few  weeks,  and  ।  venture  to
 say—it  may  be  that  an  hon.  Member
 may  not  agree  with  what  I  say,  but
 I  think  it  is  a  correct  recount—that  we
 passed  a  resolution  in  November  and
 by  that  the  House  was  undoubtedly
 bound  till  the  House  said  something
 else.  Ido  not  think  any  occasion  has
 arisen  for  us  to  consider  even  that
 that  resolution  should  be  changed  ir.
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 any  respect.  That  resolution  dealt
 with  how  this  problem  should  be
 settled  finally,  and  our  position  is
 exactly  the  same.

 Then,  as  I  said,  firstly,  on  the  24th
 October  the  Chinese  made  a  proposal called  the  “three-point  proposal”.  To
 that  proposal  we  did  not  agree  and
 we  said  then  that  we  cannot  consider
 this  even  as  a  temporary  matter,  that
 is,  even  for  purposes  of  discussing  it,
 not  for  the  purpose  of  putting  aside
 the  November  resolution  but  for  the
 purpose  of  discussing  it,  till  the  posi-
 tion  of  the  8th  September  is  restored.
 That  was  the  position.  That  came  up
 repeatedly  before  this  House,  and  it
 is  perfectly  true,  if  the  hon.  Member
 wants  to  lay  stress  on  it,  that  that
 point  was  not  formally  adopted  by resolution  by  this  House.  But  there
 are  many  things  which  happen  in
 this  House,  which  are  stated  in  this
 House  and  stated  repeatedly  with  re-
 gard  to  Government  policy  and  which
 are  then  admitted  as  the  Govern-
 ment’s  policy.  My  point  is  tnat  the
 November  resolution  was  not  in  any
 sense  affected  by  subsequent  hap-
 penings;  if  remains  still  and  ४  will
 remain.  The  position  taken  in  this
 House  repeatedly,  and  also  on  the
 last  occasion  when  this  was  discussed,:
 was  that  we  cannot  consider  this
 matter  and  discuss  it  with  the  Chinese
 Government  until  the  position  on  the
 8th  September  is  restored.  That  has
 been  the  position.  Therefore,  sub-
 sequent  happenings  have  to  be  con-
 sidered  by  us  on  that  basis.

 Now,  Sir,  when  we  met  last  time
 on  the  10th  December  and  discussed
 this,  the  Colombo  Conference  was  a
 the  point  of  meeting  or  was  meeting
 that  very  day.  It  was  to  have  met
 on  Ist  December,  but  then  it  was
 postponed  and  it  met  on  the  10th
 December—10th,  11th,  12th  or  there-
 abouts—and  this  House  happened  to
 meet  and  discuss  this  question.  Then
 we  did  not  know  what  the  Colombo
 proposals  were  going  to  be.  But  we
 know  that  they  were  meeting  and  a
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 reference  wag  made  to  it  in  tne
 course  of  ,the  debate.  A  reference
 was  also  made  by  us,  on  behalf  of
 the  Government,  to  the  effect  that  we
 can  only  consider  this  matter  after
 the  position  on  8th  September  is  res-
 tored..  7

 Well,  the  Colombo  Conference  met
 and  put  forward  some  proposals.  They went  to  Peking—some  of  their  rep-
 resentatives—and  then  later  came  to
 Delhi.  Their  proposals  as  originally
 framed  were  not  clear  in  regarg  to
 one  or  two  matters  and  were  liable
 to  one  or  two  different  interpreta- tions.  So  the  first  thing  we  did  when
 they  came  to  us  was  to  ask  them  to
 clarify  their  proposals  ang  to  make
 us  understand  exactly  what  they  were
 so  that  they  might  avoid  any  misin-
 terpretation  or  different  interpreta-
 tions,  ang  it  was  only  when  they  had
 done  that  would  we  be  in  a  position to  express  our  opinion  in  regard  to
 them.

 In  considering  that  matter  the  issue
 before  us  then  was  how  far  these
 were  in  conformity  with  what  we  had
 said  repeatedly,  that  the  position  prior
 to  8th  September  be  restored.  Also,
 it  must  be  remembered  that  it  was
 stated  all  along  that  any  response
 that  we  may  give  or  the  Government
 of  the  People’s  Republic  of  China  may
 give  to  it  or  any  steps  we  may  take
 in  regard  to  their  proposals  would  not
 prejudice  in  the  slightest  the  position
 of  either  of  the  two  Governments  as
 regards  their  conception  of  the  final
 alignment  of  the  frontier,

 The  whole  purpose  of  this  exercise
 was  to  create  a  situation  when  some-
 thing  could  be  considered  by  the  two
 parties.  Before  creating  that  situa-
 tion,  I  repeat,  we  had  said  that  some-
 thing  should  be  done,  that  is,  the
 Chinese  should  vacate  the  aggression
 they  had  indulged  in  after  7th  Sep-
 tember.  There  is  no  question,  there-
 fore,  of  our  going  behind  or  varying
 in  the  slightest  the  resolution  passed
 by  this  House  in  November.
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 The  merits  of  the  dispute  were  not
 considered  by  the  Colombo  countries
 or  any  other.  It  was  only  to  pave the  way  for  discussion  between  the
 representatives  of  both  the  parties  and.
 as  I  said,  we  can  only  discuss  them
 if  certain  conditions  were  ereated  and
 certain  aggression  committeq  by  the
 Chinese  was  vacated.

 Now,  these  proposals  as  explained
 and  amplified  by  them  in  answer  to
 our  questions  related  to  these  three
 sectors;  the  western,  middle  and  eas-
 tern  sectors  of  our  border.  In  regard
 to  the  eastern  sector  the  position  prior
 to  the  8th  September  was  that  tne
 Chinese  forces  were  to  the  north  of
 the  international  boundary  and  the
 Indian  forces  were  to  the  south  of  this
 boundary—that  is,  what  is  normally
 called  the  McMahon  Line  for  facility;
 it  is  not  nanm-ed  McMahon  Line  offi-
 cially  nor  did  Mr.  McMahon,  or  what-
 ever  his  title  was,  lay  down  that.  He
 recognised  it  as  the  existing  boundary.
 Therefore,  ।  refer  to  it  as  McMahon
 Line  for  facility.  The  boundary  is
 said  to  be  the  high  ridge  of  the  Hima-
 layas  there  and  it  continues  into
 Burma.  In  fact,  the  Chinese  Govern-
 meni  has  recognised  this  boundary  of
 the  high  ridge  in  Burma.  So.  before
 the  &th  September  no  Chinese  forces
 elements  had  come  across  that  boun-
 dary  there  exccpt—-there  is  one  excep-
 tion  in  Longju,  as  the  House  well
 knows,  Longju  being  a  village  just  on
 the  frontier.  In  regard  to  this  the
 position  that  was  taken  some  time
 ago  was  that  for  the  present  nobody,
 neither  party,  should  occupy  it.  The
 Chinese  had  forcibly  occupied  it  pre-
 viously  and  later  it  was  suggested
 that  neither  party  should  occupy  it.
 The  Colombo  Conference  ।  proposals,
 as  clarified  by  the  visiting  delegations,
 confirm  this  position  except  as  regards
 the  Thag  La  ridge  area,  which  the
 Chinese  call  Chadong  area,  where  we
 have  a  border  post  known  ag_  the
 Dhola  post.  The  Colombo  proposals
 ang  the  clarifications  refer  to  these
 @eas  Thag  La  Ridge  and  Longju,  as
 “remaining  areas  arrangements  in  re-
 ard  to  which  are  to  be  settled  bet-
 Ween  the  Governments  of  India  and
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 the  People’s  Republic  of  China  by
 direct  discussion.”  That  is  to  say,  in
 regard  to  the  Eastern  sector,  the  8th
 Setepmber  position  was,  according  to
 the  Colombo  Conference  proposals,
 entirely  restored,  except  in  regard  to
 Thag  La  Ridge  area  and  the  Dhola
 post.  These  are  within  hree  miles
 of  the  McMahon  line.  About  this  the
 Colombo  proposals  stated  that  this
 matter  may  be  left  undecided,  They
 left  it  to  the  parties  to  decide  by
 direct  discussion.  That  is  the  posi-
 lion,  so  far  as  the  eastern  sector  is
 concerned.

 With  regard  to  the  middle  _  sector,
 the  Colombo  Conference  proposals
 required  the  status  quo  to  be  main-
 tained  and  neither  side  should  do
 anything  to  disturb  the  status  quo.
 This  conforms  to  the  Government  of
 India's  position  that  the  status  quo
 prior  to  the  8th  September,  19e2
 should  be  restored  as  there  has  been
 no  conflict  in  this  area  and  the  exist-
 ing  situation  has  not  been  disturbed.

 Coming  to  the  western  sector,  i.e.
 Ladakh  sector,  the  restoration  of  the
 status  quo  as  it  obtained  prior  (0
 8th  September  would  result  in  re-
 establishment  of  all  the  Indian  posts
 shown  in  blue  in  the  maps  circulated
 to  members.  We  have  circulated  a
 large  number  of  maps  to  hon.  Mem-
 bers  as  well  as  the  Colombo  ।  con-
 ference.  Therefore,  ।  am  not  reading
 them  out  because  they  have  already
 obtaineg  enough  publicity,  If  we  went
 back  to  the  8th  September  position
 in  the  western  sector,  this  would
 have  resulted  in  the  re-establishment
 of  all  the  Indian  posts  shown  in  blue
 in  the  maps  circulated  to  Members,
 This  will  aiso  mean  that  the  Chinese
 will  maintain  the  old  Chinese  posts
 at  the  locations  shown  in  red  in  the
 same  map.  The  Colombo  Conference
 proposes  thit  a  20  kilometre  =  area
 will  be  cleared  by  the  withdrawal  of
 Chinese  forces,  and  this  area  is  to  be
 administered  by  civilian  posts  of  both
 sides,  Indian  and  Chinese.  The  House
 will  observe  that  this  area  which  is
 fo  he  administered  by  civilian  posts
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 on  both  sides  covers  the  entire  area
 in  which  Indian  posts  existeq  prior
 to  the  8th  September  except  for  two
 or  three  posts  to  the  west  of  Sumdo.
 On  the  other  hand,  the  20-kilometre
 withdrawal  by  the  Chinese  forces
 entails  the  Chinese  forces  going  seve-
 val  kilometres  beyond  the  _  interna-
 tional  boundary  in  the  region  of
 Spanggur  and  further  south.  The
 Colombo  Conference  proposals  ang  the
 clarifications  thus  satisfy  the  demand
 made  for  the  restoration  of  the  status
 quo  prior  to  the  8th  September.  The
 slignt  variation  is  about  two  or  three
 Indian  posts  west  of  Sumdo.  This  is.
 however,  compensated  by  Chinese
 withdrawals  in  the  region  of  Spanggur
 and  further  south;  also,  by  the  fact
 that  many  Chinese  military  posts  have
 to  le  removed  from  the  withdrawal
 area.  Ig  hon,  Members  consider  this
 matter  with  the  help  of  maps,  they
 will  observe  that  this  position,  as  in-
 dicated  by  the  Colombo  Conference
 proposals,  hag  certain  advantages  over
 the  one  which  we  had  previously  in-
 dicaied,  that  is.  the  restoration  of  the
 8th  September  position.  In  the  8th
 September  position  the  Chinese  were
 there  in  strength,  in  very  large
 strength,  in  that  area  and  we  had  also
 some  posts.  In  that  particular  area  it
 was  obviously  much  to  the  advantage
 of  the  Chinese,  because  of  their  large
 strength  etc.  Now,  if  this  Colombo
 Conference  proposal  is  accepted  in
 regarg  to  the  western  sector,  it  re-
 moves  the  Chinese  strength  from  that
 sector  and  makeg  that  sector  a  demili-
 tarised  area,  with  our  posts  as  well
 as  Chinese  posts,  by  agreements  being
 civil  posts,  in  equal  number  with
 equal  numher  of  people  and  similarity
 of  arms.  It  would  be  civil  arm,
 police  arm  or  smal!  arm.  This,  1  think,
 is  definitely  better  than  the  restora-
 tion  of  Chinese  posts  in  that  area  in
 a  big  way  with  large  arms.

 On  full  consideration  of  these  mat-
 ters  as  contained  in  the  Colombo  Con-
 ference  resolutions  and  their  clarifica-
 tiong  we  came  to  the  conclusion  that
 these  proposals  fulfilled  the  essence
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 of  the  demang  made  for  a  restoration
 of  the  status  quo  prior  to  the  8th
 September.  I,  thereupon,  sent  a  let-
 ter  to  the  Ceylon  Prime  Minister,
 stating  that  the  Government  of  India
 accept  in  principle  the  Colombo  Con-
 ference  proposals  in  the  light  of  the
 clarification  given  and  will  take  fur-
 ther  action  to  place  them  _  before
 the  Indian  Parliament  for  considera-
 tion  before  the  Government  of  India
 can  finally  accept  them.

 I  had  told  the  Ceylon  Prime  Minis-
 ter  and  her  colleagues  that  we  would
 like  to  know  the  attitude  of  the  Gov-
 ernment  of  the  People’s  Republic  of
 China  to  the  Colombo  Conference
 proposals  and  clarifications  ae  this
 would  facilitate  the  consideratica  of
 the  proposals  and  the  clarifications  by
 our  cwn  Parliament.  ।  have  just  this
 ‘morning  reccived  a  ‘message  from  the
 Ceylon  Prime  Minister,  conveying  the
 Chinese  attitude  to  the  Colombo  Con-
 ference  proposals.  The  telegram  from
 Mrs.  Bandaranaike  reads  as  follows:

 ‘Tn  resp  ose  to  my  telegram
 of  January  14th  I  have  received
 today  a  reply  from  Prime  Minis-
 ter  Chou  En-lai.  Prime  Minister
 Chou  Fn-lai  has  reiterated  his
 earlier  acceptance  in  principle  of
 proposals  of  Colombo  Conference
 as  a  preliminary  basis  for  the
 mecting  of  Indian  and  Chinese
 officials  40  discuss  the  stabilisation
 of  cease-fire  and  disengagement
 and  to  premote  Sing-Indian
 boundary  negotiations.

 The  Chinese  Government  how-
 ever  maintains  two  points  of  in-
 terpretation  in  their  memorandum
 that  I  handed  over  to  you  but
 they  hope  that  difference  in  inter-
 pretation  between  the  Chinese
 and  Indian  sides  will  not  prevent
 the  speedy  holding  of  talks  bet-
 ween  the  Indian  and  Chinese  offi-
 cials.  They  hope  these  differences
 will  be  resolved  in  their  talks.”

 Perhaps  hon.  Members  may  have  seen
 yesterday  the  report  of  what  was
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 stated  by  the  Chinese  Foreign  Min-
 ister,  Marshal  Chen  Yi  more  or  less
 to  this  effect;  that  is  to  say,  while
 they  repeat  that  they  have  accepted
 the  Colombo  Conference  proposals  in
 principle,  they  raise  some  vita]  mat-
 ters  in  which  they  differ  from  them.
 It  is  obvious  that  the  Chinese  Gov-
 ernment  do  not  accept  the  Colombo
 Conference  proposals  as  “a  _  definite
 basis  providing  conditions  for  the
 acceptance  of  both  parties”,  nor  do
 they  accept  the  Colombo  proposals
 and  the  clarifications  given  by  the
 threc  Colombo  Conference  delegations
 who  visiteq  Delhi.  The  Chinese  Gov-
 ernment  maintain  certain  points  of
 their  own  interpretation  of  the
 Columbo  proposals.  This  obviously
 means  that  they  have  not  accepted
 the  Colombo  proposals  as  a  whole.
 We  on  our  part  are,  however,  clear
 that  there  can  be  no  talks  and  discus-
 sions  between  officials  as  stated  in
 the  Coiombo  Conference  proposals  to
 settle  the  points  left  for  decision  by
 direct  discussions  between  the  Gov-
 ernments  of  India  and  the  People’s
 Republic  of  China  by  the  Colombo
 Conicrence,  unless  the  Government  of
 the  People’s  Republic  of  China  accept
 in  to  the  Colombo  Conference  pro-
 posils  ang  their  clarifications.

 I  should  like  to  call  the  attention
 of  the  House  to  this  fact  that  the
 Colombo  Conference  was,  of  course,
 held  not  at  our  instance  In  fact,  the
 Conference  was  organised  and  people
 were  invited  without  any  reference  to
 us  except  when  this  fact  was  decided
 upon.  Then  the  Ceylon  Government
 was  good  cnough  to  inform  us  that
 this  was  being  done  by  the  Prime
 Minister  of  Ceylon.  Thereafter,  in
 regard  to  these  things,  we  have  com-
 municated  with  the  Ceylon  Govern-
 ment  and  not  with  the  Chinese  Gov-
 ernment.  Throughout  this  period  we
 have  not  conferred  with  the  Chinese
 Government  in  regard  to  the  Colombo
 Proposals.  It  is  for  the  Chinese  Gov-
 ernment  to  communicate  with  Colombo
 and  for  Colombo  to  tell  us,  or  for  us
 to  communicate  to  the  Ceylon  Govern-
 ment  and  for  them  to  tell  the  Chinese.
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 So,  now  it  is  fairly  clear  from  what
 Marshal  Chen  Yi  has  said  and  from
 the  message  received  by  us  through
 the  Prime  Minister  of  Ceylon,  it
 appears  that  the  Chinese  Government
 have  not  accepted  the  Colombo  pro-
 posals  in  regard  to  certain  important
 matters.  Therefore  there  has  not  been
 any  acceptance  in  toto.  The  Govern-
 ment  of  India,  therefore,  cannot  decide
 about  doing  anything  unless  the  posi-
 tion  is  quite  clear.  But  we  have  to
 decide  and  we  have  to  say  something
 definite  in  regard  to  the  Colombo
 proposals.  Whether  they  lead  to  any
 further  steps  in  the  direction  of  talks
 with  the  Chinese  Government  depends
 upon  the  Chinese  Government  accept-
 ing  them.

 The  Government  of  India  have
 always  maintained  that  they  are  in
 favour  of  settling  differences  ४
 peaceful  talks  and  discussions.  In
 spite  of  the  massive  Chinese  aggres-
 sion  they  were  prepared  to  undertake
 talks  and  discussions  in  regard  to  the
 differences  between  India  and  The
 People’s  Republic  of  China  in  one  or
 several  stages  as  may  be  necessary.  |
 even  mentioned  in  this  House  pre-
 viously  that  we  would  be  perfectly
 prepared  to  refer  the  matter  to  the
 International  Court  of  Justice  or  to
 arbitration  if  it  is  agreed  to.  Anyhow.
 we  were  perfectly  prepared  to  follow
 any  peaceful  method  for  the  solution
 of  this  matter  provided  that  the  con-
 ditions  for  such  discussions  arise  and
 the  basis  for  these  talks  is  created.

 श्री  रामे इतरा नन्द  :  श्रीमती  भण्डार.
 नायके  के  कहन ेसे  ही  बातचीत  करनी  थी
 तो.  पहले  ही.  तर  ली  तोती  ।  बीसियों
 हजार  ्ादमिषों  को  बर्बाद  तयों  किया  ?
 चीनियों  को  सीम!  से  बाहर  बकेल  दो
 कह  कर  श्राप  बिदेश  को  बले  गरे  थे  ।

 अ्ध्यक्ष  महोदय...  मैं
 गया कि  स्वामी  जी  राब  कुछ  समझ  सकते
 हैं  ।
 Shri  Jawaharlal  Nebru:  We  have

 always  been  willing  and  are  willing
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 to  take  to  peaceful  methods  for  the
 solution  of  any  dispute  provided  the
 conditions  for  such  talks  are  created.
 We  had  pointed  out  repeatedly  that
 the  conditions  would  be  created  by
 their  vacating  the  new  aggression  that
 they  had  indulged  in  since  the  8th
 September.  When  we  made  that  pro-
 posa]  first  in  October  the  Chinese
 Government  did  not  respond  to  it.
 Subsequently  they  added  to  their  own
 proposal  the  fact  of  their  unilateral
 withdrawal  and  a  cease-fire.  Now  the
 Colombo  Conference  powers  have  put
 forward  their  own  proposals  which
 essentially  bring  about  the  restoration
 of  the  status  quo  prior  to  the  8th
 Scptember.  We  indicated  our  accept-
 ance  in  principle  of  these  proposals
 and  their  clarifications  to  the  Ceylon
 Prime  Minister  without  any  attempt
 to  vary  them  or  make  exceptions  to
 them,  because  we  felt  that  these  pro-
 posals  have  either  to  be  accepted  as
 a  whole  or  rejected.  Any  attempt  to
 accept  them  in  part  will  mean  a  rejec-
 tion  of  them  as  a  whole.  We  feel,
 therefore,  that  both  the  Governments
 concerned  must  express  their  willing-
 ness  to  accept  these  proposals  and
 clarifications  in  toto  before  the  next
 stage  of  settling  the  remaining  issues
 Jeft  for  decision  by  the  two  Govern-
 ments  can  be  taken  in  direct  talks  and
 discussions.  That  is  the  position  we
 have  taken  up  and  ।  submit  to  the
 House  that  that  would  be  the  correct
 position.  I  trust  that  the  House  agrees
 with  this  approach  to  the  question,
 so  that  we  may  proceed  on  this  basis.

 Some  Hon.  Members:  No,  no.

 An  Hon.  Member:  Shame!

 Shri  Jawaharlal  Nehru:  The  hon.
 Member  is  ashamed  of  something.  He
 need  not  shout  out  his  shame  here

 (Interruption)

 wera  महोदय  :  यह  वह  कह  रहे
 हैं.  जो  अकम  कहते  हैं  कि  हम  प्रंग्रेजी  नहीं
 समझ  सकते  हैं  ।
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 श्री.  जवाहरलाल  नेहरु  :  गलती  से
 कह  दिया  गया...

 श्री  राम  सेवक.  यादव :  चीन  कौर
 भारत  की  समस्या  से.  ज्यादा.  महत्व
 अंग्रेजी  का  है,  अ्रापके  लिहाज़  से?

 Shri  Jawaharlal  Nehru:  Therefore
 to  put  it  succinctly,  the  position  before
 us  is  that,  firstly,  we  cannot  have  any
 kind  of  talks,  even  preliminary  talks,
 unless  we  are  satisfied  that  the  comdi-
 tion  we  had  laid  down  about  the  8th
 September,  1962  position  being
 restored,  is  met;  secondly,  even  if  it
 is  met  and  even  if  talks  take  place,
 they  have  to  be  about  various  pre-
 liminary  matters.  Then  they  may
 lead  to  other  matters.  On  no  account,
 at  the  present  moment  or  in  these
 preliminary  matters,  do  we  consider
 the  merits  of  the  case.  They  are  not
 changed.

 When  we  asked  for  the  restoration
 of  the  8th  September  line,  that  had
 nothing  to  do  with  our  accepting  that
 line  as  a  settlement;  of  course,  nat.

 श्री  रामेदवरानन्द : हमारे प्रधान :  हमारे  प्रवान  मंत्री
 जी  को  सदस्यों  पर  तो  बहुत  गुस्सा  श्री
 जाता  है  लेकिन चीन  पर  नहीं  जाता है  ।

 अध्यक्ष  महोदय.  श्राप  जो  कह  रहे
 हैं,  मैं  तो  समझ  रहा हूं  ।  मगर  जो  सरसरी
 तरफ  से  कहा  जाता  है  वह  भी.  श्राप
 समझिये  ।  श्राप  समझिये.  कि.  श्राप
 पार्लियामेंट  में  हैं  कौर  यहां  सीरियस
 मामलों  को  कंसीलर  कर  रहे  हैं  ।  यहां
 कोई  बाहर  का  जलसा  नहीं  है  ।  वार  बार
 आप  रुकावट  न  डालें  आप  सुनें  अपको
 हक  होगा,  जो  कुछ  HT  कहना  चाहते  हैं.
 कहने  का  जब  श्राप  बोलेंगे  .

 श्री  रामेइबरानन्द :  हमें  कौन  बोलने
 देगा ?

 mea  महोदय :  श्राप  ओपन  लीटर  को
 कहिये  कि  बह  आपका  नाम  भेजे  और
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 इसको  श्राप  अ्रपने  लीडर  पर  छोड़
 दीजिये  ।  अगर  वह  नहीं  अ।पक।  नतम
 भेजते  हैं,  तो  छोड़  दिये  उन  पार्टी  को  ।
 Shri  Bade  (Khargone):  How  can  the

 Chair  request  the  hon.  Member  to
 Jeave  the  Party?  That  is  objection-
 able.  od

 An  Hon.  Member:  It  is  a  suggestion
 for  action.

 अध्यक्ष  महोदय  :  मैं  इसलिए  कह
 सकता  हूं  कि  वह  कहने हैं  कि  मुझे  बोलने
 कोई  नहीं  देगा  ।  श्राप  जानते हैं.  .  .  .

 श्री.  रामेदवरानन्द  :  श्राप  नहीं  बोलने

 wert  महोदय :  मुझे  अफसोस  है  कि
 feet  पार्टी  का  ऐसी  बात  कहता  है  ।
 जो  नाम  feet  भेजेगा,  उसीको  तो  मैं
 बुलाया  |  नगर  वह  इजाजत  नहीं  देता
 है  तो  मरा  क्या  कसूर  है।

 जो  रामेदवरानन्द  :  जो  अनुकूलन  बोलेगा
 उपका  तो  बोलने  दिया  जाएग।  शौर  जो
 प्रतिकूल  बोलेगा,  उतकों  धक्के  मार  निकाल
 दिया  जाएगा  |

 श्रीपत  महोदय  :  जो  बार  बार  इस  तरह
 से  खड़ा  होता  है.  उसको भी  नहीं  बोलने
 am  |

 श्री  रामेइवरानन्द :  :  वहुत  सुन  चुक  है
 सत्यन  रावण  की  कथा  |

 Shri  Jawaharlal  Nehru:  ।  regret,
 Sir,  that  this  matter  that  we  are  dis-
 cussing  which,  as  the  whole  House
 realises,  is  one  of  high  importance  not
 only  in  the  present  but  for  the  future
 also,  should  be  reduced  occasionally
 to  a  very  much  lower  level  by  these
 interruptions.

 ।  submit  that  the  present  question,
 although  this  is  a  complicated  matter
 and  we  have  to  consider  it  in  all  its
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 aspects  and  it  may  have  far-reaching
 results,  first  of  all,  is  that  in  keeping
 fully  with  the  Resolution  that  we
 passed  in  November—that  is  a  Resolu-
 tion  passed  in  all  seriousness  and  in
 all  determination;  and  we  are  deter-
 mined  to  carry  it  out  however  long  it
 may  take  and  however  it  may  end—
 and  realising  that,  anything  that  hap-
 pens  in  between  will  be  governed  by
 that  Resolution.  Certainly,  we  have
 often  said,  and  I  hope  that  we  shall
 continue  saying  if  and  acting  accord-
 ingly,  that  our  basic  policy  is  of
 adopting  and  pursuing  peaceful
 methods,  and  at  the  same  time  to
 maintain  our  determination  to  pre-
 serve  our  freedom  and  _  integrity.
 These  are  basic  policies.  I  do  not
 think  that  there  is  any  conflict  bet-
 ween  them;  there  should  be  none.  But
 some  people....
 13  brs.

 Shri  Priya  Gupta:  After  changing
 the  definition  of  freedom  and  integrity.

 Shri  Sham  Lal  Saraf  (Jammu  and
 Kashmir):  We  seek  your  guidance,
 Sir.  It  is  very  difficult  for  us  to
 folow  what  is  happening  here,  if
 every  time  there  are  interruptions
 like  this.

 Shri  Ram  Sewak  Yadav:  Interrup-
 tions  are  also  part  of  the  proceedings.

 Shri  Joachim  Alva  (Kanara):  May
 1  submit  that  the  foreign  affairs
 debates  have  been  conducted  by  us
 with  great  dignity  in  the  past?  It  is
 not  quite  fair  to  interrupt  the  hon.
 Prime  Minister  in  this  fashion.

 श्री  राम  सेयक  यादव  :  नगर  हम  इस
 नीति  से  अपनी  जमीन  नो  दें  तो  यह
 हम को  पसन्द  नहीं  है  ।

 Shri  Surendranath  Dwivedy:  Inter-
 ruptions  are  relevant.  I  do  not  think
 that  all  interruptions  are  taboo,

 Shri  Jawaharlal  Nehru:  Therefore,
 the  present  question  before  us  is  to  be
 viewed  in  this  context,  first  of  al,
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 our  firm  determination  to  carry  out
 what  we  have  said  in  our  November
 resolution,  our  firm  determination;  at
 the  same  time,  we  cannot,  I  feel,  reject
 any  peaceful  method;  in  fact,  we
 should  definitely  pursue  peaceful
 methods  where  they  do  not  come  in
 the  way  of  our  firm  determination,  in
 the  way  of  our  integrity  and  freedom,
 in  the  way  of  anything  that  is
 honourable  to  India.

 Shri  Priya  Gupta:  Determined  to
 violate.

 Shri  Jawaharlal  Nehru:  Some  hon.
 Members  perhaps  do  not  agree  with
 our  general  outlook,  to  preserve  and
 to  carry  on  with  peaceful  methods.  It
 is  open  to  them  to  disagree.  But  I  think
 that  that  has  been  our  policy  for  a
 long  time  and  I  do  not  think  that  that
 policy  should  be  interfered  with.
 Otherwise  our  policy  is  a  uscless  one,
 and  that  policy  becomes  one  of...

 Shri  Ram  Sewak  Yadav:  It  has
 been  uscless,  and  it  has  been  proved.

 Mr.  Speaker;  Every  word  that  is
 being  uttercd  should  be  listened  to  and
 appreciated,  so  that  all  the  implications
 may  be  studied  by  the  hon,  Members
 when  they  have  to  make  speeches;  in-
 stead  of  that,  if  they  makc  interrup-
 tions,  they  miss  certain  words  and  then
 perhaps  shout  or  interrupt,  without
 fully  realising  what  the  implications
 would  be.  I  would  rather  request  them
 to  listen  paticn,  ४,  to  sce  what  it  means
 and  then  to  reply  in  the  debate,  That
 would  be  much  better,

 Shri  Jawaharlal  Nehru:  Thank  you.
 What  I  was  venturing  to  say  Was

 this.  I  was  not  saying  anything  against
 any  Member  or  any  party.  ।  was
 venturing  to  say  that  there  are  two
 basic  policies,  or  rather  two  aspects
 of  the  some  policy  that  we  pursue
 and  we  have  always  pursued.  One  is
 to  pursue  peaceful  methods  for  the
 solution  of  anything;  and  we  think
 that  such  peaceful  methods  should  be
 applied  everywhere;  we  have  said  so
 repeatcdly,  and  when  we  tell  others
 to  do  so,  we  cannot  obviously  reject
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 them  because  then  we  are  hypocrites.
 But  the  second  part  that  we  must  pre-
 serve,  and  we  must  be  determined  to
 to  preserve,  our  freedom  and  integrity
 is  an  equally  important  part.  In  fact,
 I  was  saying  in  regarq  to  the  first
 part,  that  is,  peaceful  methods,  that
 if  it  is  demonstrated  that  they  do  not
 preserve  our  freedom  and  integrity,
 then  they  have  failed  in  their  pur-
 pose.  We  have  to  take  them,  because
 in  any  event,  the  objective  is  to  pre-
 serve  our  freedom  and  integrity.  But
 if  there  are  any  aggressors,  as  therc
 are  today,  we  push  them  out  of  India,
 to  preserve  this  freedom  and  integri-
 ty.  Therefore,  we  have’  taken  such
 steps,  and  we  are  taking  steps  to
 strengthen  our  Army  or  our  Defence
 Forces,  our  economic  position  and  all
 that  for  that  purpose,  and  we  =  shall
 continue  to  strengthen  them,  be-
 cause,  apart  from  the  fact  that  if  some
 such,  preliminary  talks  take  place.
 they  are  very  preliminary  and  nobody can  say  whether  they  will  lead  to
 anything  or  not,  I  regret  to  say  that
 we  find  it  very  very  difficult  to  be-
 lieve  in  the  bona  fides  of  the  Chinese
 Government.  Nevertheless,  whether one  believes  in  it  or  not,  one  has  to
 deal  with  people,  because  if  you  be-
 lieved  in  म,  then  all  would  be  well;
 therefore,  we  have  1०  pursue  certain
 methods.

 And  I  do  submit  that  keeping  21!
 this,  that  is,  keeping  this  close  thai
 we  are  going  to  continue  strengthen-
 ing  ourselves  to  the  best  of  our  abili-
 ty  and  proclaiming  what  we  said  in
 our  November  resolution  that  we
 shail  never  submit  to  ।  coercion
 and  milite-.  pressure,  yet,  we
 cannot  rule  out  peaceful  method:
 of  approach,  and  that  is  right  no:
 in  the  moral  sense  only  but  even
 in  a  diplomatic  sense  in  व  politi-
 cal  sense,  because  the  world  is
 rather  tired  of  the  attitude  that  somc-
 times  nations  take  up  of  solving  diffi-
 culties  by  military  means,  by  military
 coercion.

 Shri  Nath  Pai  (Rajapur):  We  arc
 not,  sure  that  the  Chinese  are  tired  of
 these  methods.
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 Shri  Jawaharlal  Nehru:  That  ४
 the  reason  why  the  Chinese  aggres-
 sion  has  created  a  great  deal  of  op-
 position  ‘  the  world.  There  is  no
 doubt  about  it.  A  large  part  of  the
 world,  even  many  persons  who  nor-
 mally  would  approve  of  what  they
 do,  many  countries,  I  mean,  have
 objected  to  it;  they  have  criticised  it
 in  a  lower  measure  or  a  higher  key;
 that  is  a  different  matter.  Anhow
 we  who  have  stood  for  such  methods,
 peaceful  methods,  cannot  possibly
 say  that  peaceful  methods  are  bad;
 we  can  say  and  we  shall  be  justified
 in  saying  that  we  tried  peaccful  me-
 thods,  but  they  did  not  achieve  the
 results  hoped  for,  and,  therefore,  we

 shave  to  adopt  other  methods.  We  are
 not  rejecting  other  methods;  we  are
 preparing  for  other  methods,  but  we
 cannot  reject  them,  and,  therefore,
 we  have  to  consider  any  approach
 at  the  present  moment,  not  by  the
 Chinese  Government  but  by  other
 countries,  other  countries  which  are
 friends  of  ours,  and  we  have  to  give
 it  every  consideration,  and  it  would  be
 bad  both  from  the  point  of  view  of
 our  policy  and  from  the  point  of  view
 of  any  diplomatic  approach  to  this
 problem  for  us  to  treat  che  approach
 of  these  fricndly  countries  without
 due  consideration.

 And  I  do  submit  that  we  are  not,
 I  would  repeat,  we  are  not  at  the  pre-
 sent  moment  dealing  with  what
 position  China  takes  up  or  not,  as  I
 have  stated;  the  present  position  of
 the  Chincse  Government  is.  as  far  as
 I  can  see,  one  of  rejection  of  the
 proposals  of  the  Colomho  Cone
 ference  as  a  whole.  We  =  are,
 therefore,  dealing  with  the  Co-
 Jombo  proposals  and  ourselves,  what
 our  reatction  is,  not  the  Chinese,  and
 I  do  submit  that  these  Colombo  pro-
 posals  fulfil  the  test  we  have  laid
 down  of  restoring  the  position  as  it
 was  on  the  7th  of  September.  They
 do  not  fully  do  that,  I  admit,  as  J
 have  said;  in  two  or  three  matters,
 they  do  not,  but  while  they  do  not
 do  so  there,  in  other  matters,  they  go
 a  little  beyond  it  in  our  favour,  and
 on  the  whole,  I  think  that  it  is  a  mat-
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 ter,  an  adequate  matter,  for  favour-
 able  consideration.

 I  would  submit  that  we  cannot  take
 any  step  unilaterally  in  this  matter,
 because  it  is  for  the  Chinese  Govern-
 ment  to  do  so  also,  but  so  far  as  we
 are  concerned,  I  have  to  reply  to  the
 Ceylon  Prime  Minister,  and  I  wish  to
 tell  her  and  the  Colombo  Conference
 people  that  we  agree  to  their  propo- sals  with  the  clarifications  that  they have  given  us  because  that  is  im-
 portant,  because  it  is  thuse  clarifica-
 tions  to  which  the  Chinese  Govern-
 ment  has  objected  or  some  factors
 that  flow  out  of  these  clarifications.
 I  want  to  say  that,  and  I  trust  that I  shall  have  the  approval  of  the
 House  to  say  that  to  her.

 Shri  Tyagi  (Dehra  Dun):  I  wish  to seck  a  clarification,
 Mr.  Speaker:  Let  me  place  the

 moticn  before  the  House  first.
 Dr.  M.  5  Aney  (Nagpur):  Refore you  place  the  motion  before  the  House, ।  would  like  to  ask  one  question  by

 way  of  clarificntion.  What  is  the  next
 step  to  be  taken  after  we  finish  our
 discussion?  Is  that  step  to  be  taken
 by  the  Colombo  Conference  or  by  the
 Chinese  Government?

 Shri  Tyagi:  May  I  also  put  my
 question?

 Mr.  Speaker;  These  are  things  that
 will  be  made  clear  in  speeches.  The
 Prime  Minister  will  reply  at  the  ond.
 If  all  the  clarifications  are  sought  now.
 what  else  is  ef  for  di.  cussion?

 Shri  Tyagi:  ।  ‘ं  not  an  argument. T  only  want  a  clarification  so  that
 whaivver  is  stid  may  be  after  know-
 ing  that.

 In  the  papers  we  have  read  today, there  is  a  news  item  about  this.  The
 Hindustan  Times  today  carrics  an
 AP  rews  item  emanating  from  Colom-
 bo  saying  that  ‘China  objects  to  a
 suggcstion  by  the  six  Colombo  Powcrs
 that  ०  demilitarised  zone  in  the
 Ladakh  scctor  of  the  disputed  Sino-
 Indian  border  be  jointly  policed  by
 Indians  and  Chinese.’  This  is  attri-
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 [Shri  Tyagi]
 buted  to  a  reliable  source.  It  is  fur-
 ther  mentioned:

 “The  Chinese  objection  was
 incorporated  in  a  memorandum
 from  the  Chinese  which  Ceylon
 Promier  Sirimavo  Bandaranaike
 delivered  to  New  Delhi,  the
 source  said”.
 If  this  is  so,  ।  wanted  to  know

 wheiher  it  hag  been  received  or  not.
 Mr.  Speaker:  Was  this  the  one  that

 the  hon.  Prime  Minister  referred  to?
 Shri  Jawaharlal  Nehru:  No,  no.

 Dr.  M.  S.  Aney  asked,  what  is  the
 next  step,  that  is,  I  take  it,  in  regard
 to  these  matters  In  regard  to  these
 mattcrs,  the  first  step,  before  the  mat-
 ter  comes  up  for  consideration  and
 the  rext  step,  is  for  the  two  Govern-
 ments  to  approve  in  toto  the  Colombo
 proposals.  Having  approved  of  them,
 then  the  question  may  arise  of  imple-
 menting  those  proposals  in  the  areas
 in  question.  That  will  mean  some
 of  our  officials  or  military  officers
 going  there  =  and  reporting  that
 they  have  been  implemented,  or  ४
 there  is  any  doubt,  refer  it  to  us.
 After  all  that  is  done,  the  question
 may  arise  or  representatives  of  the
 Chinese  and  Indian  Governments  con-
 sidering  the  matter  on  the  merits.

 As  for  what  the  hon.  Member,  Shri
 Tyagi,  said,  that  is  perfectly  correct,
 that  the  Chinese  are  objecting  to
 various  things.  In  the  message  which
 I  reag  out—the  telegram)  which  Mr.
 Chou  En-lai  has  sent  to  Prime  Minis-
 fer  Bandaranaike—he  has  rather  to-
 ned  it  down.  But  1  believe  the  Chinese
 Government  objects  to  several  impor-
 tant  things,  one  of  them  being  _  this.
 about  this  area  which  was  to  be  de-
 militarised.  There  was  no  message  to
 us,  but  he  had  written  about  this  to
 the  Prime  Minister  of  Ceylon  just  as
 she  was  leaving  Peking.  She  showed
 us  his  letter.  We  did  not  get  a  letter
 either  from  her  or  from  him.  But  she
 showed  ug  a  letter  which  Prime  Minis-
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 ter  Chou  En-lai  written  to  her—either
 he  wrote  it  or  Marshal  Chen  Yi  wrote
 it,  :  am  not  sure;  it  was  one  of  them
 --in  which  certain  points  were
 stated  which  were  not  in  keeping with  the  Colombo  proposals,  which
 were  opposed  to  them,

 Shri  Priya  Gupta:  On  a  point  of
 claaification.  Have  the  Prime  Minis-
 ter  of  Ceylon  and  the  other  members
 of  the  Colombo  Conference  which
 made  this  recommendation  assured  us
 that  the  Chinese  will  not  resume  ag-
 gression?  If  not,  what  next?

 Mr.  Speaker:  No  assurance.

 थी  किसान  पटनायक :  मुझे  यह  कहनाਂ
 है  कि  प्राइम  मिनिस्टर  साहब  ने  अभी
 सीसफूल  =  मेथड  की  वात  कहीं।  २०
 नवम्बर  को  प्राइम  मिनिस्टर  ने  सदन  को
 कहां  था  कि  च.  कुछ  भी  हो,  जंग  जारी
 रहेगी  जब  तक  हम  बिलकूल  जीत  न  नें,
 तो  क्या  प्राइम  मिनिस्टर  की  जीत  हो
 गयी  ?

 Mr.  Speaker:  Motion  moved:
 “That  the  proposals  of  the  Con-

 ference  of  six  non-aligned  Nations
 held  at  Calombo  between  the  10th
 and  12th  of  December,  1962,  with
 the  clarifications  given  by  the
 Detegations  of  Ceyton,  U.A.R.  and
 Ghana  in  the  meetings  with  the
 Prime  Minister  of  India  and  his
 calleagues  on  the  12th  and  13th  of
 January,  1963,  laid  on  the  Table
 of  the  House  on  the  21st  January,
 1963,  be  taken  into  consideration.”
 There  are  also  substitute  motions.
 Shri  Yajnik  (Ahmedabad):  I  am  not

 moving  the  substitute  motion  which
 standing  in  my  name.

 Shri  Tridib  Kumar  Chaudhuri
 (Berhampur):  All  the  others  whose
 names  are  mentioned  there  are  also
 not  moving  it.

 श्री  राम  सेवक  यादव :  बल  मेरी
 जो  लोगों  से  बात  हुई  थी.  उस  पर  मैंने


